
BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

O.A NO. 544 OF 2019 

 

IN THE MATTER OF : 

Dr. Kiran Ramdas Kamble & Anr.       ..Applicant 

Versus 

State of Maharashtra                    …Respondent 

INDEX 

S.NO. PARTICULARS PG. NO 

1. COMPLIANCE AFFIDAVIT FILED  ON 

BEHALF OF RESPONDENT TRIMBAK 

MUNICIPAL COUNCIL, TRIMBAKESHWAR, 

NASIK 

1-14 

 

Filed by: 

 

(Satyajit A. Desai & Sudeep Dey) 

Advocates for Respondent 

Office: 302, Tower No.3, 

Supreme Enclave, Mayur Vihar 

New Delhi-110091 

New Delhi 

Dated: 07/01/2022 
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